OA N0.1391/2004
New Delhi this the 23th day of Apriil, 2004
Hon’bie Shri S5.K.HNaik, viember (A}
Shri N.L.Sapra
/0 late Shri Mot1 Ram,
R/0 Flat No.18, Maya Apartment,
Near F Block, Vikas Puri,
New Deliht.
(Ry Advocate Shri A.K.Bhagat proxy
for Shri U.Srivastaval
VERSUS
union of india Through :
1. The Secretary,
Ministry of uUrban Develiopment,
Nirman Bhawan, New Delhi.
5. The Director of Printing,
Directorate of Printing,
Nirman Bhawan, New Deihi.
3. vy and A nts Officer (PTG},

4, The Manager,
Govi.of India Press
Ring Road, Maya Puri,
Thi
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i earned counsel for tha respondents st

grievance of the

and reply ©to this affect has been filed in

vide Dy.No.3378 on 0g .4,2004. Counsel for
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not bheen given TO him. Counsel

1nqrrugr1nns from The ijartmentai repre
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reieased to the applicant today. Even though
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